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Railway Employees Travelliag without 
Tickets 

4654. SHRI RAM KRISHAN GUPTA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(al whether it i, a fact that most of the 
Railway employees as also the staff of C. R. P. 
travel without ticket or pro~r pass; and 

(b) if '0, stepataken or proposed to be taken 
in this regard ? 

THE MINISTER OF RAILWAYS (SHRI 
NANDA): (a) and (b). No. Railway em-
ployees detected travelling without proper 
ticket. or paues are DOt only charged like other 
ticketleos passengers, but in addition, depart-
mental action as considered fit is also taken 
against such staff. 

In the case of police personnel, in addition 
to recovery of railway dues, the matter is 
brought to the notice of the State Government 
concerned (or suitable departmental action. 

Qaaadty 01 Iroa Ore sapplied to Steel 
Plaate 

4655. SHRI S. K. T APURIAH : Will the 
Minister of STEEL AND HEAVY EN-
GINEERING be pleased to .tate : 

(a) whether it is a fact that our steel plants 
are not getting rich iron ore inadequate 
quantities and this has resulted in the plants 
not working to their full capacity ; 

(b) whether this under-utilisation of capa-
city has caused shortage of steel in t he country 
necessitating huge imports; and 

(c) whether the .hartage of rich iron ore is 
due to the fact that India is exporting the 
richest iron ore to Japan under obligation of 
a long term agr~ment ? 

THE DEPUTY MINISTER IN mE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHD. SHAFI 
QURESHI): (a) No, Sir. 

(b) Import of steel is necessitated partly 
because of the steel plants not producing to 
their rated capacity, increasing demands for 
sted and also because some categories of steel 
are not being produced in the country. The 
shortfalls in production are due to a veriety of 
reasons, such as disturbed industrial relations, 
particularly at Durgapur, Burnpur and 
Rourkela, inadequate availability of refrac. 
tories, some technical constrainta etc. 

(c) Does not arise. 

Se_iaar oa lada.trial Develo ..... eat ia 
Deihl 

4656. SHRI S. K. T APURIAH: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
AND INTERNAL TRADE be plea.ed 10 
state: 

(a) whether it i. a fact that the five import-
ant Secretaries of Government looking after the 
Economic Ministries made lome vital announ_ 
cements in connection with the Dew dimensionJ 
to be given to the licenSing policy to boost in-
dustrial growth, while speakiJog at the "Indu ... 
trial Development-it. challenge and poten-
tially" Seminar in Delhi; 
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(b) ifso, what were those pronouncementl 
in this special context; and 

(c) whether the problem of non-availability 
of raw material for the industry was also can .. 
sidered? 

THE DEPUTY MINISTER IN THE MI-
NISTRY OF INDUSTRIAL DEVELOP. 
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (a) to (c). Five Secre-
taries to the Government of India participated 
in the discussions in the Seminar on IndUitri .. 
al Development arranged by Federation of 
Indian Chamber of Commerce, and Industry 
and explained the scope of the Governments' 
policies and gave clarifications wherever 
necessary on yarious aspects of policies 
relating to industrial growth including the 
availability of raw materials. No new policy 
announcements were made by tbe Secretaries. 

merease ia Javealle Dellaqaea ey ia 
Childrea 

4657. SHRI S. K. TAPUltIAH: Will the 
Minister of LAW AND SOCIAL WELFARE 
be pleased to state : 

(a) whether the juvenile delinquency is in-
creasing in the country because of the fact that 
the children once apprehended arc not imme-
diately restored to the parents and are kept in 
reforIDI houses for longer periods and some-
times parents do not accept children; and 

(b) whether Government propose to evolve 
a better code of reforms in this respect? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE 
(SHRI JAGANATH RAO): (a) It would 
not be correct to say that juvenile delinquency 
is increasing in the country because of the fact 
that children are not immediately restored to 
their parents after apprehension or that child-
ren are detained in correctional institutions for 
periods longer t han for which they are comit-
ted. There is no information available to the 
effect that ,ometimes parents do not accept 
children on release from institutions. 

(b) The Children Acts passed by the Cent-
ral and the State Governments already in. 
clude the required provisions for the rehabili. 
tation of children committed to the Court. 

Nieht Shelters ia Calcutta lor Beegars 
aad V.graats 

4658. SHRI SAMAR GUHA: Will the 
Minister of LAW AND SOCIAL WELFARE 
be pleased to state : 

(a) whether it is a fact that, at night, street 
platforms and street shadel in Calcatta are 
used by thousand, of beggars, vagrants and 
roving incomen to the city as night shelters; 

(b) whether such people create nuisance in 
the .treet. causing health hazards for the citi-
zeDS of Calcutta and also serve as source of 
spreading various infectious diseases; and 

(c) if,o, whether Government propo.e to 
set up night shelters houses for such people? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE (SHRI 
JAGANATH RAO): (a) to (c). Information 
is being collected from the Statr" Government 
and will be laid on the Table of the House as 
soon as received from them. 

lateraal Trade ia West BeDpl 

4659. SHRI SAMAR GUHA: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
AND INTERNAL TRADE be pleased to 
state: 

(a) whether the Government of West Ben-
gal has made any attempt to assess the .cope 
for expansion of internal trade in West Bengal 
and also outside the state: 

(b) if '0, the details about the scope of such 
expansion 3.1 drawn lip by the State Govern-
mtnt; 

(c) if not, whether Government propose 
to let up a Committee of Experts to chalk out 
the existing possibilities and potential of small 
and medium scale internal trade as also mar-
keu for rural crafts; and 




